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Annexure-7

Name of the Corporate Debtor: Jai Annanya Investments Private Limited; Date of Commencement of Liquidation: 09.10.2023 (Date of receipt of Intimation - 30.10.2023) ; List of Stakeholders as on: 18.11.2023

List of Other Stakeholders, if any (other than financial creditors and operational creditors)

(Amount in ¥

Details of Claims

Details of claims admitted

Catregory of
stakeholders received Amount
Amount of
Name of (estasace Amonint of :11::!-::1 Am:funt C;':;:l ’ Remarks,
Sl No shareholders Whether lien/ % share in total contingent . - 4
stakeholder Jequity Date of Amount Aﬂ;’;‘; ot Nature of Claim j}ij::;l;nt :toa‘:l!::cl::z attachment Amount covered by |  amount of claim dues that c.lann ‘_"fde': if any
shareholders | receipt Claimed admitted ature 0 en d:na disposal removed? guarantee claims may be | rejected | verification
/ parners/ P g cisp (Yes/ No) admitted set off
others)
NA NA NA NA NA NA NA NA NA NA NA NA NA NA NA NA
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